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Sardar Swaran Singh : No, Sir. I
“have n» informetion. T would reauire
notice for that. )
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Shri Kamath : In the existing Govern-

me1 s els, paricularly 1le Consti-
tu.im House, are there specific  rules
abou:  he guantum of accommoda ion

to be provided for governmenr servanis
and NMlenbers of Purliarens and if so,
gre le.e rersons in Cuorsiuion House
occupyi g far more accommoda ion than
thy, uled to guverume.lt servants and
Members of Parliament ?

Mr. Speaker: Order, order. I think this
_que: ion does not arice out of the main
ques.ion.

National Labour Force

*g23. Shri C. R. Chowdary : Will
the Minister of Pl nn'ng be pleased to
-state

(a) whether it is a fact_ that Govern-
ment propose to set up a National Labour

Force in the country ; and

() whether any national survey is
to be conducted to assess the present
strength of the skilled and unskilled
personnel required for construction work ?

The Deputy Minister of Planning
-(Shri S.N. Mishra) : (8) and (b). The
proposal is under consideration.

Shri C. R. Chowdary : May I know
‘whether any survey has been made to
assess at least the labour force in the
project areas and what steps have been
taken, so far as the construction works
undertaken by the Government arc com
cerned, to climinate the contract system ?

The Minister of Planning and Ir-
lgation and Power (Shri Nanda) :
_Regarding cur construction projects w e
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are ma’ ing very definite efforts to see that
more and more work is done on the basis
of n!:hour co-operatives than through
contractors and some progress has been
made in this direction.

Second Five Year Plan

fQﬂa Shri S. C. Samanta : Will the
Minister of Planning be pleased to state:

(a) whether the comments made on the
Second Five Year Plan by Dr. B. C. Roy,
Chief Minister of West Bengal have been
duly considered ; and ’

(b) if so, with what results ?

The Deputy Minister of Planning
(Shri S. N. Mishra): () and (b). The
comments and sugmestions offered by
Dr. B. C. Roy will be taken fully into
consideration in the preparation of the
draft outline of the second five year plan.

Shri S. C. Samanta ¢ May I know
whether Dr. B. C. Roy had any consul-
tation with the Planning Commission when
he came here last ?

Shri S. N. Mishra : He attended the
meeting of the Standing Committee of
the National Development Council and
the Committee ben fited by his advice.

Shri N. B. Chowdhury : May I know
whether the printed speech of Dr. B. C,
Roy and the views expresscd by him at
the National Development Council meet-
ing have only been considered or whether
the specches which he delivered before
the conference of Indian business mag-
nates have also been considered ?

Shri S. N. Mishra : All the views
of an eminent leader like Dr. B. C. Roy
and also as he happens to be a member
of the National Development Council,
are bound to be taken into consideratn,

The Prime Minister and Minlster
of External Affairs (Shri awsharlal
Nehru) : Every member of the National
Development Council or any other per-
son, naturally, is invited to cxpress his
views quite freely but the decision is
that of National Development _Cnuncﬂ
and the decision was taken unanimously.
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